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(b) the ressons for slow progress
and when the work on the project is
likely to be accelerated?

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND):
(a) and (b). The information is being
collected and will be laid on the Table
of the Sabha as soon as possible.
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Pay Scales of Life Guards and
Pickers at LLTs

6586. SHRI THAZHAI M. KARU-
NANITHI: Will the Minister of
EDUCATION be pleased to state:

(a) whether it ig a fact that the

scale of Pay has been prescribed by
the Government of India for the
life guards of swimming pool and

pickers of gymkhang of LLT.,
Kanpur and other places except
Tamil Nadu;

(b) if so, the details of the pay
scales prescribed;

(c) whether it ig also a fact that
the life guards and pickers of ILT.
Madras, belong to Scheduleg Castes
and they face financial hardship
without regular scale of pay; and

(d) it s0, how many Scheduled
Castes are employed ag life guards
and pickers and when they will be
given regular service ang regular
scale of pay?

THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND):
(a) No Sir.

(b) Question does not arise.

(c) and (d). Out of 9 Life Guards
at IIT Madras, 2 belong to Schedul-
ed Castes. OQut of 16 Ground and
Picker Boys 14 belong to Scheduled
Castes. They are engaged by the
Swimming club and students Gym-
khana on daily wages basis and paid
out of their collections. They are
not employees of the Institute and





